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Foodstuffs, me4icines, medical 
stores, clothing, blankets, when im-
ported for charitable purposes are 
e~empt from Customs duty subject to 
certain conditions. Copy of the rele-
vant exemption notification No. 142 
dated 16-7-77 is given in Statement 
'E' laid on the Table of the House. 
[Placed in Library. See No. LT-
.2323/78]. 

Articles such as foodstuffs, medi-
cines, consumable medical stores, 
clothing and blankets when imported 
by voluntary charitable organisations 
for relief among the cyclone affected 
people of Tamil Nadu and Andhra 
Pradesh have been exempted from 
payment of Customs duty-vide noti-
fication No. 252 dt. 1st December, 197'1, 
a copy of which is at Statement 'F', 
laid on the Table of the House. 
[Placed in Library. See No. LT-
2323/78]. 

Medical, surgical and diagnostic 
equipment, apparatus and appliances 
of certain descriptions when essential-
ly required for use in hospitals have 
been, subject to certain conditions, 
exempted from payment of duty 
under notification No. 8 dated 6th 
January, 1978, a copy of which is at 
Statement 'G', laid on the Table of 
the House. [Placed in Library. See 
No. LT-2323/78]. 

In addition, articles of special uti-
lity for the handicapped and disabled 
individuals, when imported by them 
in order to overcome their handicap 
or disability, re exempted from pay-
ment of duty by issue of ad hoc orders 
whenever a request to this effect sup-
ported by requisite medical certi-
ficates, is received. 

Suggestions and comments from 
foreign touriSts 

10322. PROF. P. G. MAVALAN-
KAR: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether Government conduct 
regular periodic surveys/researches 

to find out tourist needs and require-
ments aU over the country and there-
by help promote the tourist traffic 
particiularly from foreign lands; 

(b) if so, broad details thereof; 

(C) whether suggestions, comments 
criticisms are received by the Gov-
ernment from such foreign tourista; 
and 

(d) if so, how are they processed 
and attended to? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHO'l'TAM KAUSHIK): (a) and 
(b). Yes, Sir. The Department of 
Tourism periodically conducts Foreign 
Tourists Surveys for eliciting infor-
mation, among other things, on the 
expenditure and reaction pattern of 
tourists to assess the amounts spen' 
by tourists on accommodation, trans-
port, shopping, etc, and to assess their 
requirements of tourist facilities. The 
last such survey was conducted 
during 1976-77. 

(C) and (d). Yes, Sir. All com-
plaints received from foreign tourists 
in the Department of Tourism are 
forwarded to the authorities concern-
ed for investigation and report. The 
matter is pursued until the complaints 
are disposed of. The suggestions are 
implemented wherever possible or 
forwarded to the appropriate autho-
rity for necessary action. 
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